*>

2023 -202}

Yaar....f
BIPIN  KUMAR. ., sonjdagsrteniie of . BROT. BHYSHAN THA
g_l‘{ra 3 R 2- years, belonging to_MHﬁfe.,.YIﬁHﬁMSMAf’ PHATNA

’O
/U\ Mg,emce and presently working as ...QFFECE.  ATTE BN i)

give heraln below the details of the assets (immaovable, movable, bank balance, etc.) of

miysalf, my spouse and dependants™®;

é/ {AS:SEE in ja&nt name :n{slcatlng the extent of foint ownership will also have to be
given)

/ m [ 5. wﬁ&miptinn § Salf T Spouss Dvap-enélﬁ:"m 1 | Dependant-2 .ﬁeamd:m-aw
5\ No. i Neme(S) |  Nams Nama | Fic. Mame |
\ () | Cash 5600}~ SHIKHA HRRAMYA THM 3 :

; THA JHA‘ i

(i) | Deposits in :

Banks, Financial | 2ppof— | 2000} | NIL NIL

9,5'9,(0 Institutions And
Oﬁ,\‘}pf Non-Banking
\45\ Financial

Companies

| (illy | Bonds, R o i ; - s
Debentures and |
Shares in NIL NIL NIL ; NIL
companies i

{lv) | Other financial e 15 . SRS 7 e

institutions, AFe e (SURANY A | NIL
MES, Postal i
Savings, LIC 2 2000/~ NEIL [ eAMRIDHT ;
Policies, etc yepRLY YoTnA) |

 BERAE WAL ARt SNERITO SO S B o~

{v) | Mator Vehicles 4p-125

(details of L
make, etc.) BIKE NI AnEL | NIL

(vi) Jﬁweljew (glve £ \ i { )
detsils of 6’0 Lb
weight and NIL A2 EL AT
value) joom |

(vil) | Other assets, | | , ‘ ' . »
such as values L L 1 L

of elaims [ N 7 N[ N[ N[ |
interests i | - el

Note: Value of Bonds / shares [/ Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means 3 parson substantially dependent on the income of the

employee,




G

B.

Details of Immovable assets
[Mote: Properties in joint owiiership indicating the extent of joint ownership will
aiso have to be Indicated]

Sté

_No.

‘Description

T self |

Hame(S) Name

Dependant-3

_Name Etc. Nama

" Agricultural Land
i - Location(s)

! - Extent (Total
| measurement)

- Survey number(s)

-Current market value |

P‘rffﬂ ﬂm Aﬂmrﬂ
PbPFlﬂ# 4

(unDFVID

THE
wrd)

THA
AIL

|

‘Spouse J ‘Dependant-1 | Dependant-2

ATHARY Tna
ANEL

(i}

{ =Current market value

MNon-Agricultural Land
- Location(s)

- Survey number(s) fof- - NIL
| - Extent (Total | |

measurement)

!
NIt

I

9

i

| measurement) |
- Current market

| Location{s)

Buildings {Commercial
and residential)

- Survey fdoor

number(s}
- Extent (Total

Jalug

NEL| AL

NIL

§

)

(v)

e 2

| etc,

Houses / Apartments

- Location(s}
- Survey fdoor
number(s)

| = Extent (Total
{ measurement) |

i
- Current market |
value

unb!vﬁbfb

y;owsé NEL

i
i

i

NIL

| interest in property)

Others (such as

wﬂj NEL

ﬁ”ﬂ’

AEL

(2)

1 give herein beiow the details of my jiabilities / overdues to public financial

institutions and government dues:-
[Note : Piease glve separate details for each item)

Sr. | Description " Name B address of Bank / | Amount outstanding as
No. | Financial Institutions(s) / on ) F.02+202ky
e 1 __Departmant (s) i
(a) | (i) Loans from Banks | PERSONAL toAN 80,0V0f(—
1 {ii} Loans from financial

institutions . ; Nj (s 2 N}'d,

(iuj Government Dues:

{a) dues to departments — !
~ dealing with government NI ~EL -
‘ | accommodation i Z

(b dues Lo departmentf _

_ | dealing with supply of Mf—L MI L

water | 24 = 24

i (<) dues to depa'tmentb

dealing with supply of L

| electricity : N JL M;—




{d} dues to departments
deallng with telephones

. |

transport (including

{e) dues to departments
dealing with government

i aircraft and helicopters)

(F) Other dues, if any

NI

(b) | (1) Income Tax including
surcharge [Also indicate

i3 2,,23,-2@‘1 Q)

the assessment year upto -
which Income Tax Return CFV'PK 32 }3M !
: filed. Give also Permanent
Account Number {PAN}] MR S S
(113 Wealth Tax [also
Indicate the assessment
year upto which Wealth NI
{ Tax return filed.] ; i
| {iil} Sales Tax [Only in
| case of proprietary NIl
 business| g
(iv] Property Tax NIL Az
€. Ppersonal Detall
GPFJCPHPM\N/NG. - 11013536 85-0; . 1
Gender ;- %i M ’ (M/F}
Ciate of Bith g | .
S10 18t 11 9 12 (DD/MM/YYYY)

Class/Group b

Cadre

:MQ_MM] [A/B/C)

\BZHAR AEGISLATIVE ASSEMBLY , PATNVG

(Full Name e.g. B.A S -Blhar Administrative Service,

B.5.5.- Bihar Setretarlat Service eic,)

Home District

MADHUBANT

1

I hereby declare that the above delsils are true to the best of my

knowledge and belief,

Place:, PI‘?TN’?

pate:......0.3.,0.2:. 2024

Signature ...........

Name of Employee: ..JDZPIN.. Aur AR

Designation:, 0 FFICE v ﬁ' Tff/\/&ﬂ/\/ 48

Department: COUPON CEcTION, BEHAR VIDHAN
SAHBHA , PATNG

Mote: Please sign each page of the declaration. Asset declaration form
must be in Ad size white paper with computer typed (single side)
in prescribed format.

g~

————




